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direction. There have been demands
to haul this through service coach
between Surendranagar and Mehsana
by Nos. 35 UP|36DN Kirti Expresses,
but it is not feasible to do so as
these trains are running with the
.maximum permissible loads,

The final views of the State Gov-
ernment of Gujarat in the matter
have not been received.
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Acquisition of Land for National
Highway

865. Dr. U. Misra: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether any compensation has
been paid to the evicted persons
whose lands have been acquired for
construction of the National Highway
in Singhbum District in Bihar;

(b) what is the rate of comgpensa-
tion paid; and

(c) what is the total amount of
compensation so far paid?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) to
(c). The information is being obtain-
ed from the State Government and
will be placed on the Table of the
Sabha on receipt.





